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Amir Khan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 37676 
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Amritanjali Associates v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 

2026 SCC OnLine All 37930 
Anil Gupta v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37695 
Anil Kumar Srivastava v. State of U.P., (Manjive Shukla, J.), 2026 SCC OnLine All 37914 
Anil Paint & Hardware Store v. Union of India, (Saumitra Dayal Singh and Swarupama 

Chaturvedi, JJ.), 2026 SCC OnLine All 37951 
Anil v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37831 
Anjali v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37928 
Ankit Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37712 
Ankit Tiwari v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37835 
Anshul Kushwaha v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37739 
Anuj Raja v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 
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Anuruddha v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 37922 
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Arvind Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37655 
Ashakar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37693 
Ashok Kumar Kanaujiya v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37745 
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Babloo Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37803 
Bablu Sharma v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37685 
Bajrang Das v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37663 
Bajrang Das v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37664 
Bajrangi Mishra v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, 

JJ.), 2026 SCC OnLine All 37879 
Balbir Singh v. L. Venkateshwar, (Vikas Budhwar, J.), 2026 SCC OnLine All 37777 
Banti Teotia v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37703 
Bhamarpal v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 37780 
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Bharat v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 37822 
Bhooraj v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37711 
Bhupal Singh v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC 

OnLine All 37902 
Bhupendra Kumar Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37819 
Bilal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37700 
Bipin Kumar Srivastav v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine 

All 37872 
Brijesh Kumar Sahu v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37747 
Brijesh Sharma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37708 
Central Rubber Works v. S.A. Qureshi, (Samit Gopal, J.), 2026 SCC OnLine All 37785 
CIT v. Brahma Prakash Singh, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 37894 
Complainant in Fir No. 1108/2019 v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar 

Chaudhary, JJ.), 2026 SCC OnLine All 37934 
Danish Khan v. Ramdhani Maurya, (Saurabh Lavania, J.), 2026 SCC OnLine All 37898 
Danish v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37719 
Devendra Kumar Agrawal v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, 

JJ.), 2026 SCC OnLine All 37899 
Dharmendra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37816 
Dhirendra Pratap Singh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan 

Mishra, JJ.), 2026 SCC OnLine All 37868 
Dileep Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37837 
Dinesh Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 37855 
Dinesh Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 37817 
Dinesh Yadav v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 37670 
Divya v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

37865 
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Ganga Ram Gautam v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 37675 
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